
49 Indian Coinage $ AUG. 1975] (Amdt.) Bill, 1975 50  

 
The House stands adjourned till 

3.00P.M. today. 

The House then adjourned for 
lunch at four minutes past one of 
the clock. 

The   House   reassembled   after   lunch   at 
one minute past three of the clock. 

[Mr.   Deputy   Chariman   in   the   chair] 

THE   INDIAN   COINAGE   (AMEND-
MENT) BILL, 1975—Contd. 
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Sometimes we have to educate our educators : 
sometimes we have to lead our leaders and 
sometimes we have to educate our MPs also. 
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In fact, an 
American firm recently requested for one 
thousand pieces of the  Gandhi 
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MR. DEPUTY CHAIRMAN : The ques-

tion is : 

'That the Bill further to amend the Indian 
Coinage Act, 1906, as passed by the Lok 
Sabha be taken into considera tion." 

The motion was adopted. 

MR. DEPUTY CHAIRMAN : We shall 
now Hike tip clause-by-clause consideration 
of the Bill. 

Clauses 2 to 4  were added to the Bill. 

Clause 1, the Enacting Formula and the 
Title were added to the BUI. 

SHR1MATI SUSHILA ROHATGI : Sir, I 
move : 

"That the Bill be passed." 

The question was put and the motion was 
adopted. 

MESSAGE FROM THE LOK SABHA 

The Salaries and Allowances af Members 
of Parliament (Amendment) Bill, 1975 

ADDITIONAL SECRETARY : Sir, 1 have 
to report to the House the following message 
received from the z Sabha, signed by the 
Secretary-General of the Lok Sabha : 

"In accordance with the provisions of 
Rule 96 of the Rules of Procedure and 
Conduct of Business in Lok Sabha, I am 
directed to enclose herewith the Salaries 
and Allowances of Members of Parliament 
(Amendment) Bill, 1975, as passed by Lok 
Sabha at its sitting held on the 6th August, 
1975. 

Sir, I lay the Bill on the Table. 

MR. DEPUTY CHAIRMAN : The House 
stands adjourned till 11 A.M. tomorrow. 

The House adjourned at thirty-
two minutes past three of the clock 
till eleven of the clock on Thursday, 
the 7th August, 1975. 
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